
(HrGH COURT OF ASSAM, NAGALAND, tUZOiAl.n lno-a-iur'racnlt_ pnaorsx)

From

To,

Sub:-

Ref:-

Smti. Jayashree Bora,

loint Registrar (Vigilance),
Gauhati Hrgh Court,
Guwahati.

Shri Biprajit Roy,

District & Sessions Judge,
Cachar, Silchar.

Casual leave.

Your letrer No. )CD.Il7\l24l dated 19.09.2024

No.Hc.vu-l3l t20061 75Qo 1p,

LL
Dated Guwahati, thc 70 September, 2024.

S ll

with reference to the above, I am drrected to rnform you that your prayer for
casual leave on 21.og.2024, has been grantcd. The next senior most ludicial offlcer
available at the station shall remain in chargc of your court and office during your absence.

Yours faithfully,

stl-

RE RAR GII.A E

Memo No.Hc.vtt-t3tl2006l SSq t lA,
Copy to:

dated ) Zc-o9 -27

r/,hc Project lvlanager, Gauhatt High Court


